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MATTERS UNDER RULE 377

( i )  R e p o r t e d  P u t t i n g  o f f  o f  d e c i s i o n  
o n  s i r s  f o r  B o m b a y  H i g h  gas>- 

< BASED FERTILISER PLANT

SHRI R. K. MHALGI (Thana): The 
Union Government’s reported action 
of putting off the decision on the site 
for ambitious Bombay High gas-based 
fertilizer plant proposed to be set up 
in the State is received by all sections 
of people in Maharashtra as ill- 
advised.

The Maharashtra Legislature have 
unanimously recommended a site 
south of Bombay. The previous State 
Government was dead set against the 
plant being located at Tarapur. The 
present Chief Minister Shri Pawar 
was the Industries Minister in the 
previous Government, his seeking 
ifresh the views of the Maharashtra’s 
lew Government is a futile exercise. 
Hie Central Government should ho- 
lour gracefully and immediately the 
wishes of the people in Maharashtra 
ixpressed through Maharashtra Legis- 
ature very recently.
( i i )  R e po m t e d  E n t r y  o f  C h i n e s e  

TRAINED PAKISTANI INFILTRATORS 
i n t o  In d i a n  T e r r i t o r y  i n  K a s h -
m i r .

SHRI K. MALLANNA (Chitradur- 
ga): I want to raise the following
matter of public importance.

1 am one who pleads for a good 
and cordial relationship and co-ordi-
nation between the neighbouring 
countries. Almost all the neighbour-
ing countries are developing count-
ries. If there is any trouble bet-
ween these countries, there will be 
an economic debacle and the country 

>«will suffer.

MR. SPEAKER: Mr. Mallanna, you 
TOust keep to the statement.

SHRI K. MALLANNA: This is only 
a prelude.

MR. SPEAKER: The prelude also
must be confined to the statement; 
both the epilogue and the prelude.

SHRI K. MALLANNA: I will be 
very brief.

But, unfortunately, some incidents 
on our borders are taking place which 
agitates the mind of the people in 
India. I have to bring to the notice 
of the country through the Parlia-
ment—

As reported in the Indian-Cong- 
ress dated July 21st, 1978 about 150 
Chinese trained Pakistanis from Pak-
istan occupied Kashmir infiltrated 
into the Indian territory on the plea 
that the conditions in Pakistan occu-
pied Kashmir are not good and they 
are being harassed by military per-
sonnel. This is a very serious mat-
ter. What I am worried about is, 
what our Intelligence and Vigilance is 
doing. Balloons are flying. ...

MR. SPEAKER: You are trying
balloons here also. No, no: no bal-
loons here. (Interruptions). Mr. Mal-
lanna, kindly keep to the statement.

SHRI K. MALLANNA: This is a 
question of infiltrators.

MR. SPEAKER: Even infiltrators 
should not get into the House!

SHRI K. MALLANNA: The infil-
trators are to be located and arrested 
and suitably dealt with. Adequate vi-
gilance should be exercised on our 
borders.

Regarding Pakistani nuclear base 
with Chinese aid, a 37-year-old deaf 
and dumb Chinese trained Baltistani 
guerilla was taken into custody last 
week by the Indian Army authorities 
while he was trying to cross the 
well-guarded strategic bridge at 
dead of night in a ‘protected area* of 
the Kargi sector in the border dis-
trict of Ladakh according to official 
reports reaching here.


